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_ OPEN COURT.
i CENTRAL ADMINISTRATIVE TRIBUNAL

ALLAHABAD BENCH ALLAHABAD.
CIVIL CONTEMPT APPLICATION NO. 180 of 2004
IN
Original Application No.369 of 1999,

ALLAHABAD THIS THE 05" DAY OF SEPTEMBER 2005.

Hon'ble Mr.A.K. Bhatnagar, Member-J.
Hon'ble Mr. D.R. Tiwari, Member-A

Siya Ram son of late Kukharan Prasad, aged about 49 years,

Resident of Village and Post office Bearbhaupur, District
Varanasi.

ceee e JApplicant.

(By Advocale : Sl A.V. Srivastava)

Versus.

Sri R.L. Chaurasia
Superintendent of Post Offices,
Varanasi, West Division, Varanasi.
' (o ee e en.RESPONAENLS.

{By Advocate : Sri S.Singh)

ORDER
By Hon'ble Mr. A.K. Bhatnagar, J.M

This contemplt appiication has been filed for willful
disobedience and non-compliance of the order dated
12.01.2004 passed in O.A. No.369/99 by which the applicant
was directed to file a fresh appeal and respondents were
directed to decide the same within a period of four weeks from
lhe date of receipt of a copy of this order. As per counsel for the

applicant, appeal of the applicant has been decided by
respondents.

; 2. Learned counsel for the respondents invited our attention (]
on Annexure CA-4 filed with the counter and submitted that !
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appeal of the applicant has already been decided on
10.05.2004.

3. We have gone through Annexure C.A 4 order passed by

respondent on 10.06.2004 and we are satisfied that the
respondent has duly complied with the order passed by the
Tribunal and no case of contempt is made out.

4.  Accordingly Civil Contempt Application is dismissed.
Notice issued is hereby discharged. However, liberty is given to
the applicant to come on original side, if still aggrieved and so

advised.

1
Member-A MemM |

Manish/-




CCA No0.180/04
In
OA. No.369 of 1999

05.09.2005

Hon'ble Mr. A.K. Bhatnagar, J.M
Hon'ble Mr. D.R. Tiwari, A.M

Heard Km. Mamta Sharma holding brief of Sri AV.
Srivastava counsel for the applicant and Sri A Dwivedi holding
brief of Sri S Singh counsel for the respondents

Order dictated separately.
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AM J.M

Manish/-




